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Date: 10.12.2024
 
New Delhi

1121



1122



1123



1124



1125



1126



1127



1128



1129



1130



1131



1132



1133



1134



1135



1136



1137



1138



1139



1140



1141



1142



1143



|71 

|72 

73 

74 

64 

65 

70 

66 

67 

68 

69 

SURAJ DX GUEST 
HOUSE 

JAGRITI DELUX 

JJ INTERNATIONAL 

DIAMOND DELUXE 

WINN 

NOBLE 
INTERNATIONAL 
GUEST 

MAHESH INN GUEST 
HOUSE 

VED PALACE X 

NOBLE DELUXE 

GUEST HOUSE 

RHEA LODGE 

SAHARA 
|INTERNATIONAL DX 

|8156/6 AK Road Pahar Ganj Delhi-110055 

|3143,3144 & 3149 Bazar Sangatrashan Pahar Ganj 
Delhi-110055 

268 Mantola Pahar Ganj Delhi-110055 

(BHANU) 
TE, DPCC 

1013 Mantola Pahar Ganj Delhi-110055 

1015 Gali Mantola Main Bazar Pahar Gani Delhi 
110055 

133-134 Krishna Gali Ghee Mandi Pahar Gani Delhi 
110055 

120 krishna Gali Pahar Ganj Delhi-110055 

3804-3806 Gali Ram Nath Patwa Pahar Gan/ Delhi 
110055 

4219 Tel Mandi Pahar Ganj Delhi-110055 

|4518 SBS Street Pahar Ganj Delhi-110055 

3162/63/34/35 Santarashan Road Pahar 
110055 

Delhi 

Receiving of the docurnents submitted 
|in the DJB shown to the inspecting 
|team. 
|Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 
Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 

|Receiving of the documents submitted 

in the DJB shown to the inspecting 
|team. 

Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 
Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 
Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 
Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 

Receiving of the documents submitted 
lin the DJB shown to the inspecting 
lteam. 
Receiving of the documents submitted 

|in the DJB shown to the inspecting 
team. 
Receiving of the documents submitted 

in the DJB shown to the inspecting 
lteam. 

23 

(Ao hnor) 
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75 

|76 

77 

|78 

lict 

TOURIST 
INTERNATIONAL 
EURO GH (EARLIER|EURO G H (EARLIER USA-1 ) 9057 & 9060/1 USA-1) Multani Dhanda Pahar Gan/ Delhi-110055 REVELS PLUS 

MAHALAXMI 

|8197/6 Arakashan Road Pahar Gani Delhi-110055 

PLOT No.7 DGB Road Pahar Gani Delhi-110055 
7238 Aram Nagar Qutab Road Pahar Ganj Delhi 
110055 

Total Number of Hotel/Guest House in the list = 78 

(JAuto kuMA<) 
Teheldlke) 

Number of illegal borewells sealed = 29 

Bhanu 
(BHAND) 
TE, DPCC 

Receiving of the documents submitted 
in the DJB shown to the inspecting 
team. 

Hotel Premises Sealed by DUSIB 

Hotel Premises Sealed by Union Bank 
of India 

Number of Hotel/Guest House who have submitted the documents in the DJB = 46 
Number of Hotel /Guest house already sealed by other Agencies = 02 
No of borewell not found = 01 

Borewell not found 18.11.2024 

24 

NEBSES. 
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List of 30 Hotels/Guest Houses having illegal borewell as supplied by the DJB on 06.11.2024 

S No Name of Hotels 

1 KULDEEP LODGE 

2|CORNER POINT 

3 DARPAN GUEST HOUSE 

4|K.V M INTERNATIONAL 

53 STAR INTERNATIONAL 

6SCOT GUEST HOUSE 

7 DARPAN PALACE 

8DARSHAN PALACE DX. 

9|NOBLE INN 

10| ROYAL INN 

11/SHIV GUEST HOUSE 

Address 

|279 General Market, Pahar Ganj Central 
District New Delhi: -110055 
|CORNER POINT 8210/13-A, Multani 
Dhanda, AK Road, Pahar Ganj, Central 
District, New Delhi: -110055 

DARPAN GUEST HOUSE 7923/15 
Araknsha Road Paharganj, Central District 
New Delhi: - 110055 

K.V. M. INTERNATIONAL 4196, Bhagwati 
Bhawan, Paharganj Central District New 

Delhi: -110055 

SCOT GUEST HOUSE 4581, Main Bazar, 
Pahar Ganj Central District New Delhi: 
110055 

3757 TO 3761 Gali Ram Nath Patwa Pahar 
Ganí. Central District New Delhi: -110055 

4070-71, Gali Hari Mandir Paharganj, New Sealed on 23/11/2024 
|Delhi-110055 

|88-91, Krishna Gali, Pahar Ganj Central 
District New Delhi-110055 

Reruark 

9520 Gali No. 13 Multani Dhanda Furniture 
Market Paher Ganj, Central District Delhi: 
110055 

Sealed 12/11/2024 

|3494, Dariba Pan, Pahar Ganj Central 
HDistrict New Delhi-110055 

Sealed in the month of OCT-2024 

Sealed on 13/11/2024 

7923, Arakashan Road Pahar Ganj, Centrai Sealed on 13/11/2024 
District New Delhi-110055 

Sealed on 23/11/2024 

ANNEX-IX 

Sealed on 25/11/2024 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 

Receiving of the documents submitted in the 
|DJB shown to the inspecting team 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 

Receiving of the documents submitted in the 
jDJB shown to the inspecting team 

(BHANU) 
TE, DPcC 

25 

CAnbit Romet) 
JE, BSE s 
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12|DELHI MAHAASHTRIYA 
SAMAJ 

13/SEFALI DELUXE 

14 REPOSE VILLA 

15/SAHIB GUEST HOUSE 

16|AMAR 

17|A BROADWAY 

18HARI PIORKO GRAND 

19lVIJAY INN 

20| HRIDAY PALACE 

21CORAL PLAZA 

22/COTTAGE YES PLEASE 

23SONU GUEST HOUSE and 
GOLD PALACE 

DELHI MAHARASHTRIYA SAMAJ 10085 
Multani Dhanda D.B Gupta Road Pahar 
Ganj, Central District New Delhi: -110055 

SEFALI DELUXE 2993, Gali No.2, Chuna 
Mandi Pahar Ganj, Central District New 

Delhi: -110055 

Delhi: - 110055 

REPOSE VILLA 2059/60, Gali No. 8, Chuna Receiving of the documents submitted in the 
Mandi Pahar Ganj, Central District New DJB shown to the inspectíng team 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 

HARI PIORKO GRAND 4776, 4777 & 4781 
(Part). Main Bazar Pahar Ganj, Central 
District New Delhi: -110055 
VIJAY INN 876 Gali Chandi Wali, Pahar 
Gari Central District New Delhi: -110055 

HRIDAY PALACE 3649, Gali Ram Nath 
Patwa, Dariba Pan Pahar Ganj, Central 

District New Delhi: -110055 

|CORAL PLAZA Gali No.7, Chuna Mandi 
Pahar Ganj, Central District New Delhi: -
110055 

Receiving of the documents submitted in the 

|DJB shown to the inspecting team 

|7779/XV, Ram Nagar, Pahar Ganj, Central Receiving of the documents submitted in the 
|District, New Delhi: -110055 |DJB shown to the inspecting team 
AMAR 1647-48, Pahar Ganj Central District Receiving of the documents submitted in the 
New Delhi: -110055 DJB shown to the inspecting team 
7967/6 Arakasha Road Pahar Ganj Delhi |Receiving of the documents submitted in the 
110055 DJB shown to the inspecting team 

Receiving of the documents submitted in the 

1841-50, LAXMI NARAYAN STREET, 
CHUNA MANDI PAHAR GANJ 

|SONU GUEST HOUSE 4563 Main Bazar, 
Pahar Ganj Central District Delhi: -110055 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 
Receiving of the documents submitted in the 

DJB shown to the inspecting team 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 

Receiving of the documents submitted in the 
DJB shown to the inspecting team 
Receiving of the documents submitted in the 
DJB shown to the inspecting team 

Bhauu 
BHANU) 

TE,DPCC 

26 

JE OSE S 

DJB shown to the inspecting team 
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24|JBN INTERNATIONAL 

25SPLASH 

26|VIN INN 

27| SHIVAM PALACE 

28|AMIT GUEST HOUSE 

29|YES PLEASE GUEST HOUSE 

30TWENTY TWNENTY GUEST 
HOUSE 

8145/8 Arakashan Road. Pahar G anj 
Central District Delhi 110055 
8332-36 Multan1 Dhanda Pahar Ganj, 
Cerntral District New Delhi -110055 
VIN INN T-2565, Opp Nalwa Gali, Chuna 

Mandi Pahar Ganj, Central District New 
|Delhi: 1 10055 

SHIVAM PALACE 3174 Sangtrashan Road, Borewell not found 
Pahar Ganj, Central District, New Delhi: -
110055 

AMIT GUEST HOUSE AK-16 A.K. Road, 
Pahar Ganj Central District New Delhi: -
110055 
YES PLEASE GUEST HOUSE T-106, 
General Market, Pahar Ganj, Central 
District, New Delhi: 110055 

New Delhi: -110055 

Total Number of Hotel/Guest House in the list 30 

|Receiving of the documents submitted in the 
|DJB showr to the inspectíng team 
|Already disconnected by DJB 

Number of illegal borewells sealed = 07 

TWENTY TWENTY GUESTHOUS 3972-76, Borewell not found 
Kaseruwalan Pahar Ganj, Central District 

|Hotel Premises Sealed by Delhi Políce 
|(Licensing Branch) 

No of borewel! not found = 04 

|Borewell not found 

|Borewell not found 

Number of Hotel/Guest House who have submitted the documents in the DJB = 17 

Number of Hotel /Guest house already sealed by other agencies = 02 

(BHANU) 
TE, DPCC 

27 

CAnk}kome 
JE, BES 
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Government of Nationnl Cenital Torritory of Delhi 
Oice of the Sub Dlviaional Magistrate (Clvll LAnos), Khasra No. 549, Near Barat Ghar, Old 

No. F/SDM/CL/2024/4-2 

Minuto# of Mootinj: 

110084. 

A mecung of DstC Level AviAOry Committee for cxtroction of yround wwater Wa% 

DI Atul Pandcy ADM central. 

Tened on 03.04.2024 a 0O5:00 PM under (he chwrmanship of DM (Cntral o 

disu &s the following matters reRarding: 

The mecing was attended by the following officers: -

JETacion of ground watcr by Hotela in Pahargani, Karol Bagh-NT rmatter 

2 Nakul Kapoor Vs DPCC & Ors, OA NO. 297/2023, NGT Matter. 

Sh. Shakti Bangar, SDM, Karol Bagh. 

3 Sh. M.B. Malhotra, SDM Civil Lines. 

Sh. Pritu Pant, SE (DJB). 
5. Sh. S. Ashok Kumar, STA (CGWB). 

NDPL Offlco, Burari, Delhi 

6. Sh. Mohd. Idris Ali, EE (DJB). 

7. Sh. M.A. Kaleem, AE DJB 

ANEX -X 

8 Sh. Harshit, JEE (DPCC). 

9. Sh. S.K. Singh DJB. 

Datod: 

The íollowing was discussed and deliberated in the meeting. 

]. Regarding the Extraction of ground water by Hotels in Paharganj, Karol 

Bagh -NGT matter, It was informed by Sh. Harshit JE, DPCC that: 

Showcau se notices were issued to 536 hotels in Pahargani for status of 

their ground water extraction and consent. 

28 

Direction for clo8urc under sec33(A) of the water (prevention and control 

of Pollution) Act, 1974 and u/s 31{A) o! the Air (Prevention & Gontrol of 

pol!!utionlAct, 1981 as arr:ended Lo date Were issued on 29.03.2022 tG 

330 Hole)s. 
Directio! for closure wer ol i8Sued to remaining 206 Hotels as they 

had submitted the repiy. 
He is not sure abotui the presen stutus of the ilotels extracting ground 
watrr llegally. I! was decided that as such, a joint team of DPCC and 
DJB wil! carry out survey ol these 330 holels and submnit the report 
supperted by Gco tag phoiogrephs oe cach hotel, by 08.04.2024 in the 
O/o DM {Cenralj. 

1149



Regu ding thc Nakul Kapoor Vs DPCC & Ors, OA NO. 297/ /2023, NGT 

Matler l1 was discussed that a showcAUSe notice dated 11.12.2023 

2 

imposition of EDCin respect of 03 illegal borewells at 2B Goela Lane, 
Underhill road, Civil Lines, Dclhi-110054 has becn issued by the DPCC. Rs. 

The veung cnded with thc votc of tlhanks to the chuir. 

200007- Penalty has bcen imposcd a8 a lumpsum amount as 19 �one in the 

ast o borewell being illegaly use for domcstic purposc. Sh. Harshit JE 

UPCWas instructed to conrm he stotu8 of poyment of the bDC amount 

bv the olalo by 08.04.2024 

2 

: Chief Engneer nominated by CEO Delhi Jal Board. 
Supdi. Engineer (Central), Delhi Jal Board, Varunalaya, Phase-II, Karoi 

Bagh, Delhi. 
3. Execuive EngineerM-22AEE (M)-3/AEE(M)-19 AEE(M)-2 (Central- 1), Delhi 

jai Board, JLN Marg, New Delhi-. 
4. Dy. Commissioner North DMC, Karol Bagh Zone, Delhi. 

3. Dy. Commissioner North DMC Civil Lines Zlone. 
6 Ex. Engineer DPCC, 5h Ploor ISBT, Kashmere Gate, Delhi. It may be 

ensured that no officer junior than the Executive Engineer attends the 
meeting. 
SDM {Kotwali), 

8. SDM (Karol Bagh). 

MANI BHUSHAN MALHOTRA 
SDM (CIVIL LINES)/ 
CENTRAL DISTRICT 

9 Sih. M oinuddin, Sr. Hydrogeological Scientist D, CGWB, 18/11 Jam Nagar 
House, New Delhí. 

J0. BDO Central. 

Copy to: 
1. SDM-V (HO), 5, Sham Nath Marg, Delhi. 

A to DM (Central). 
3 'A to ADM (Central). 

MANI BHUSHAN MALHOTRA 
SDM (CVIL LINES)/ 
CENTRAL DISTRICT 

24 1150



OFFICE OF TUt DISTRI"T MAGISTRATE. (ENTRAL, DISTRIT, 
14, DARSA GAN.J, NEW DELII- 10002. 

AtNEX XI. 

i. 

Suo Requrst for immediate scalíng of illcgal borcwells of Paharganj 

In refcrence to your letter No.D.JB/SE(M)-5/2024 25/24 19 dated 
1282024 rcgarding above captiuncd subjcct, it is intirnated that as per 
the order dtd. 04.12.2023 of tlic Hon'ble NGT in the matter, out of 612 

illegal borew ells identified in the Central District, 4 12 have been sealed 
and i99 borewells remain to be sealed. 

The said order was forwarded by the C.E (GW), DJB vide letter 
daled 30.01.2024 to the undersigned. Copy of the same is enclosed for 

reference. It is the responsibility of the field staff of DJB to ensure that 

lhe 4)2 borewells which heve already been sealed remain not 

operational without the approval for re-opening of the same by the 

Competent Authority. 

However, as per the letter dated 12.9.2024 of the Supd. Engineer. 
DJB ab9ut 400 borewells out of512 borewells are operational as on date 

:? Pahergani area itself, which is a commercial area in Central District 

Thus daià is contradictory to the data/details menticned in the 

aíurementioned order of Hon'ble NGT. Moreover, the faci that DjB 

furnshed tlegible copy of status repor! dated 22.7.2024 to Hon bie N* 
which was serivusly viewed in the order dated 23.07.2024 veai 
Gnfusicr: and suspicion that the borewel!s earlier seale: are tig 

operated presenily without any perrujssion. 

The subject was cartier reiewea by the undérsigned ir 1le 
ceting dated 3.4.2024, wherein ii wae clirected thet u joint teai 0i 

DPCC and DUB shall curry :! A Suvey of the 330 hosels in whch 
directions for closure unçer secti:? 23{41 of Witter (reventior und 

Conrol of Pallution) ACT, 197! and under section 31{A).oÍ t* Ar 
(Prevention and Control of Poliutio) ACT, 1981 were issued ard çlased 

30 
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for rcsurvey and submission of report supported 

photographs of each hotel borewell within a week was not fürnished till 
date. The report should be furnished by Joint Team of DPCC and D.JR 
immediately along with the exact and factual data as to how many 
borewells were sealed earlier and how many are to be sealed hotel/ 
guest house wise in Pahar Ganj area by 20.08.2024, failing which the 
issue will be brought to the notice of Hon'ble NGT in the next date of 
hearing 

Further, Supdt. Engineer, DJB is advise to furnish clear 
information with details as to how many illegal borewells are in 
oneration and sealed respectively as on date in Central District by 
20.8.2024. 

Encl: as above. 

Sh.Priti Pant, 
Supt. Fagineer (M)-5, Delbi Jal Board 

U.O. No.PS/ DM{C)/2024//T425 

by Geo-Tag 

Copy: 

(G. Sudhakar) 
District Magistrate (Central) 

2. SDM. Karo! Bagh, Central District, New Delhi 

Dated: 14.08.2024 

1. Sh.P.S. Pankaj, Sr. Environmental Engineer, DPCC, 5TH Flocr, ISBT, Kashmere 

Gate. Delhi. 

3. Executive Engineer, DPCC, S" Ficor, ISBT, Kashrhere Gate. Delhi. 

31 
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GOVERNMENT OF NCT OF DELHI 
OFFICE OF THE DISTRICT MAGISTRATE, CENTRAL 

14, DARYA GANJ, DELHI 110002 

No 5M 2024/ De r.FN}20z4)I2%c0 Daled: 2o,0 9,2024 

ANNEX-XL 
32 

MINUTES OF TE MEETING HELD UNDER THE CHAIRMANSHIP OF DISTRICT 

MAGiSTRATE. CENTRAL ON 30.08.202% AT 4.00 PM VITH REGARD 
REGARDING THE CLOSURE OF ILLEGAL BOREWELLS IN THE CENTRAL 

DSTRICT. 

A meeting was convened under the Chairmanship of DM Central on 30.08.2024 
at 400 pm in the Chamber of DM Central to discUss the issue cf mismatch of data 

regarding the closure of illegal borewells in the Central District and action taken report 

ir respect of such units in Paharganj area to be furnished by District Magistrate before 
NG on NOH 3.9.2024. 

The members attended the meeting is at Annexure --A 

At the outset Chairperson welcomed all the participants present in the meeting. 
Dung the meeting, DM Centrai raised the matter of sealing of borewell and direct the 

SOM Karoi Bagh) to start the drive from tomorrow i.e. 31.8.2024. SDM (Karo! BaghË 

suggested that officials from DPCC should be pres�nt in the drive and identify the 
ipcations and DJB will seal the borewells and this exercise will be supported by SDM 

(Karo! Bagh) and Police Departrment. 
The meeting ended with a Vote of Thanks to the Chair. 

(Shakti Ban2ary 
SDM (Karol Bagh) 

1153



Issue of mismatch of dla reg. illegal borewells in Cenltal Disrct and ATR 
(o be submitted in NGT by DM Ceotral 

1 

4. 

5. 

6. 

7 

8. 

9. 

J0. 

J2. 

Designalion 

tarslit 

30th August, 2024 AT 4.00 PM 

rnep. Mutug 3NS2S69 Dell lica 
kho 

Mobile no. & Departmcnt 
Cmal 

Sunny balel 

9818277a! 

Sippature 

33 
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To 

File No SDM/KB/2024/999-44 

OFFICE OF THE SUB DIVISIONAL MAGISTRATE (KAROL BAGH) 
GOVT OF N.CT OF DELHI, 

Sir. 

FLATTED FACTORIES COMPLEX. JHANDEWALAN, NEW DELHI-110055 

Sh. Priti Pant, SE (M)-5, 
Delhi Jal Board, 

Room No. 312, Varunalaya Ph-l, 

AnNeX -AIT 

Jhandewalan, Karol Bagh, 
New Delhi-110005 

Sub: Ciarification in reference to the mismatch in the number of illegal borewells to be 

sealed in Hotel/Guest Houses in Paharganj. 

Dated: o4] i2)22 

34 

Kindly refer to the order issued by Hon'ble NGT in Execution Application no. 

11/2023 in the mater of Varun vs Govt of NCT of Delhi & Ors dated 22.11.2024. 

In para n0. 7, it has been observed in the order, that the learned counse! for the DJB 

nas stated that they have forworded the matter for sealing of 108 illegal borewells. Ot 

of which 33 only have been sealed. 

Whereas, in para no. 8 of the order Hon'ble National Green Tribunal has observed trat 

the Ld Counsel appearing on behalf of Lcdging House Owners Association, as 

disruted this figure and has submittecd that 398 HotelGu�st Houses have complied with 

te order deposting Envirnomental Damages Charges and giveh the undertaking. He 

nas submitted that out of this 398, 44 hotels are those, who have complied with tyWO 

conditions but could not Gomply with the third condition, of making application for 

permission. In respect of the remaining 44, he had made a prayer that 05 day's further 

fime be granted to them, for filing application as they have complisd with other twO 

conditions. The Hon ble National Green Tribunal, accepted the prayer, and granted a 

further 05 days tirne, from the date of the order, to stasifty the third corditions of mak1ng 

an applications for permission. If, the lhird. condition was satisfied within the exterded 

period of 05 days, these 44 Hotel/Guest Houses will be entitled to berefit of interin 

orde: dated 03.09.2024. The Ld. Counsel of Lodging House Owners Association had 

also submitted that ere were 04 other Hotel/Guest Houses who was members of 

in para no. 12 of the order, the Hon bie Tribunal. ad given 10 days times from the date 

of order to sea! the remainirg borewells, out of the li_t of 78. Hotel/Guest Houses 

provided by DJB to be ealed. is subritted that the 0JB as shared two ist 

36.11.2024 & 12.11.2024, having a totai of 108 violating Hotel/Guest Houses. 

association who had been sealed. 
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Kindly clarify on the following points: 

1. If the figure of 108, as given in the two lists dated 06.11.2024 and 12.11.2024 by the 
Delhi Jal Board, is added to the number of the borewells, as given by the counsel of 

the Lodging House Owners Association - 398 is added, then the total comes to the 
506 and this exceeds the number given by the DPCC (442 borewells). 

35 

2. The Hon'ble National Green Tribunal has observed that only 44 hotel owners, are to 

be given 05 days, extended time, to be entitled to the benefits of interim order dated 

03.09.2024. 
3. That the 02 lists supplied by the Delhi Jal Board contains details of 108 Hotel/Guest 

Houses having illegal borewells. However. the field inspections, have revealed 

Violations in 36 Hotel/Guest Houses and borewells of these HoteliGuest House have 

been sealed. 04 Hotels have been sealed by other agencies and it was intormed by 

the team, that in 05 cases the borewel! could not be found. The Ld. Counsei had 

also submitted that there were 04 other Hotei/Guest Houses who have fulfilled all the 

three condition but still have been sealed. This total comes to 49 which does not 

match with the number of 108 as given by you. 

As such, you are requested to expiain this mismatch so that the Hon'ble Tribunal can be 

apprised of the same. 

Copy to. 

(SHAKTI BANGAR) 
SDM (KAROL BAGH) 

1. The CEO, Delhi Jal Board, Varunaiaya Ph-li, Jhandewalan, Karol Bagh, New Del: 
110005. 

2. P.S. to District Magistrate (Central), 14, Daryaganj, New Delhi-110002. 
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